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Minutes or the Joint meeting or SEIAA and SEAC, U.P. held on 25/05/2021 
at Directorate or Environment, Gomti Nagar, Lucknow. 

The Joint Meeting of State Environment Impact Assessment Authority 
(SEIM) & State Expert Appraisal Committee (SEAC) was held in Directorate of 
Environment, U.P. on 25/05/2021, following members were present in the 
meeting: 

1. 

2. 
3. 
4. 
5. 

6. 

7. 
8. 

9. 
lQ. 
11. 

•. Prof. Rana Pratap Singh, 
Dr. (Smt.) Madhu Bhardwaj, 
Shri Ashish Tiwari, 
-Or S,N. Smgh, 
Dr. Sarita Sinha, 
Shri Rajive Kumar, 
Dr. Virendra Misra, 
Dr. Pramod Kumar Mishra, 
Dr. Ranjeet Kumar Dalela, 
Dr. Ajoy Kumar Mandal, 
Shri Meraj Uddin, 

Chairman, SEIM 
Member, SEIM 
Member Secretary, SEIM 
Cb.airman, SEAO e.1�� 
Member, SEAC (_�b'..,p-t,a.-J..e'\I\) 
Member, SEAC 
Member, SEAC 
Member, SEAC 
Member, SEAC 
Member, SEAC 
Member, SEAC 

1. Discussion on Hon'ble National Green Tribunal, New Delhi in Original
Application No. 273/2020 Rakesh Kumar & Anr. Vs. Union or India &
Ors.

The joint committee in its meeting dated 09/02/2021 deliberated 
that Hon'ble NGT has passed an order dated 02/12/2020 in the matter 
of Original Application No. 273/2020 Rakesh Kumar & Anr. Vs. Union of 
India & Ors. The operating part of order is as follows: 

1. Grievance in this application is that Environmental Clearance granted to

Ml s Sushila Bio Medical Waste Plant at Gata No. 295 Min. at Village

Fatehpur Vishnot District Moradabad, UP is contrary to the siting

guidelines. The unit is close to the habitation and a school. The SEL4.A

made recommendations without Environment Impact Assessment and

appraisal by the SEAC.

2. In view of above, let the SEL4.A, UP file its response after verifying the

facts and take remedial action, following due process of law.

3. A factual and action taken report may be furnished to this Tribunal

within one month by e-mail at judicial-ngt@gov.in preferably in the form

of searchable PDF/ OCR Support PDF and not in the form of Image PDF.

4. List for further consideration on 1 7.02.2021.

The joint committee decided to seek factual report from UP Pollution 
Control Board verifying the distance of existing habitation and school 
from Bio Medical Waste Plant within a week in pursuance of aforesaid 
Hon'ble NGT order dated 02/12/2020. 

The joint committee in its meeting dated 22/03/2021 observed 
that-"the Chief Environment Officer, UPPCB, Circle-7 vide letter no. 
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